
FORM G 
INVITATION FOR EXPRESSION OF INTEREST  

FOR 
M/S SONALI EXIM PRIVATE LIMITED 

OPERATING IN BUSINESS OF TRADING, SUPPLY AND IMPORT-EXPORT OF 
FABRICS AND DRESS MATERIAL 

AT  
SHOP NO. 2479 TO 2484, 2ND FLOOR, C WING, KOHINOOR TEXTILE MARKET, 
RING ROAD, SALABATPURA, TEXTILE MARKET, SURAT, GUJARAT, 395002 

 
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency 

Resolution Process for Corporate Persons) Regulations, 2016) 
 
S.NO. RELEVANT PARTICULARS 

1. Name of the corporate debtor 
along with PAN & CIN/ LLP No. 

Sonali Exim Private Limited 
PAN: AAPCS0625R 
CIN: U17120GJ2010PTC063190 

2. Address of the registered office Registered office: Shop No. 2479 to 2484, 
2nd Floor, C Wing, Kohinoor Textile 
Market, Ring Road, Salabatpura, Surat 
Textile Market, Surat, Gujarat - 395002 

3. URL of website Not available 

4. Details of place where majority of 
fixed assets are located 

Address of Immovable property of CD: 
Office No. 301-304, Sai Platina, Milan 
Point, Bamroli, Surat, 394210. 
 
*Factory Address available with lenders: 
Plot No. 572, Pandesara, GIDC, Near 
Manish Dyeing Mills, Surat, 394221. 
*Note: No such factory of the CD is 
operating from the afore mentioned 
address. 

5. Installed capacity of main 
products/ services 

The CD was involved in textile business 
including import and export of fabrics 
and dress material, with a substantial, 
medium-scale operation in the Surat 
textile hub. 
 
No information regarding installed 
capacity is available with undersigned 
RP. 

6. Quantity and value of main 
products/ services sold in last 
financial year 

As per last available audited financial 

statements for FY 2022-23, total revenue 

from operations were INR 6,121.84 Lacs. 

7. Number of employees/ workmen Nil 

8. Further details including last 
available financial statements 
(with schedules) of two years, lists 
of creditors are available at URL: 

The financial statements and other details 
of the CD can be obtained by sending an 
email at ip.sonaliexim@gmail.com 
List of creditors is available on the 
website of IBBI:  
https://ibbi.gov.in/claims/claim-
process/U17120GJ2010PTC063190 

9. Eligibility for resolution applicants 
under section 25(2)(h) of the Code 
is available at URL: 

Eligibility criteria is mentioned in the 
detailed Expression of Interest document 
which can be obtained by sending an 
email at ip.sonaliexim@gmail.com 

10. Last date for receipt of expression 
of interest 

13/07/2026 



11. Date of issue of provisional list of 
prospective resolution applicants 

23/07/2026 

12. Last date for submission of 
objections to provisional list 

28/07/2026 

13. Date of issue of final list of 
prospective resolution applicants 

07/08/2026 

14. Date of issue of information 
memorandum, evaluation matrix 
and request for resolution plans to 
prospective resolution applicants 

12/08/2026 

15. Last date for submission of 
resolution plans 

11/09/2026 

16. Process email id to submit 
Expression of Interest 

ip.sonaliexim@gmail.com 

17. Details of the corporate debtor’s 
registration status as MSME 

The financials of the Corporate Debtor 
suggest that it falls under the category of 
MSME as per the notification dated 
21/03/2025. However, the exact details of 
the registration are not yet available with 
the RP.   

 

 

Date:26/06/2026 

Place: Indore 

MVK IPE LLP 

(Represented by its Designated Partner Mr. Mangesh V. Kekre) 

IBBI Reg. No: IBBI/IPE-0134/IPA-1/2022-23/50028 

Office No. 607A, Chetak Center, 12/2 RNT Marg,  

Near Hotel Shreemaya, Indore (MP) 452001  

Resolution Professional – Sonali Exim Private Limited 

AFA Valid till 31/12/2026 
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11FRIDAY,   26 06 2026


